THE GAUHATI HIGH COURT AT GUWAHATI

(HIGH COURT OF ASSAM: NAGALAND: MEGHALAYA: MANIPUR: TRIPURA: MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION 

Dated Guwahati, the 17th October, 2011

No.HC.VII-138/2011/  8171  /A, In partial modification of this Registry’s Notification No.HC.VII-138/2011/8144/A, dated 30-09-2011, Shri Imtiaz Ali, Member, Nalbari ,Shri Rupak Rajak, JMFC, Hajo, Kamrup and Smti. Mamta Bhadani, Munsiff No 2, Dibrugarh   are deputed in place of Smti Malaya Deb Dey, Chief Judicial Magistrate, Goalpara, Smti. Mallika Dutta, SDJM(S), Jorhat and Smti. Rini Bharali, SDJM(S), Barpeta respectively to undergo the training programme on Management Development to be conducted by the Assam Institute of Management, Bamunimaidam, Guwahati from 09:00 a.m. at Hotel Brahmaputra Ashok, Guwahati w.e.f. 20-10-2011 to 23-10-2011.


Further, the participant Officers are directed to furnish the feedback report on completion of his Training Programme immediately to this Registry.










        By order










  Sd/ A. Barthakur









        Registrar (Vigilance)

Memo No. HC.VII-138/2011/  8172 – 81  / A, 

dated 17-10-2011

